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SALE NOTICE FOR SALE OF IM|
E-Auction Sale Notice for Sale of Immovable Assets under the Securitizat
Security Interest Act, 2002 read with provision to Rule 8 (6) of the Security ||
Notice is hereby given to the public in general and in particular to the Borri
property mortgaged/charged to the Secured Creditor, the constructive/p
Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is |
mentioned in the table herein below, for recovery of its dues due to the
guarantor (s). The reserve price and the earnest money deposit willbe as

SCHEDULE OF THE SEC

Name of the Branch, Description of the Al Dt. 0f Demand Nof
Name of the Account, Immovable Properties Bl Outstanding Amou
Name & addresses of the Mortgaged| Owner's Name C) Passession Date ¢
Borrower/Guarantors Account (mortgagers of property(ies)) | D) Nature of Possess!
1] Branch Office : Residential House No 2/432|A) 07.03.202

Model Town, Sonipat
(1) Smt. Meenakshi W/o Sh.
Karambir R/o House No-

Khasra no. 1172/330,|B) The amou
1173/330, 1174/330,|Rs. 31,62,08
1176/1109/324 min|One Lakh Six

, Gali No-4, A |measuring 177 square andSIxteenE

Ao S No Lo yards, Kalupur, Arya Nagar, | 02-2022 with

Sonepat, Haryana -131001 (2) vid i

Sh. Karambir S/o Sh. Manohar|sonPat, vide sale deed nojpaymentinful
¢ : 3321dt31-05-2013 in name | C) 20.05.202

Lal Rfo House No-749/26, Gali|of Smt Meenakshi W/oSh | D)Symbolic|

|No-4, Arya Nagar, Sonepat,

Karambir. Bounded ~s v~der :- East— Gal
Haryana-131001. ;

Shakuntala, South —Gali Rastra Aam.

FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MRC HEALTH CARE PRIVATE LIMITED

SNo. RELEVANT PARTICULARS
1| NAME OF CORPORATE PERSON MRC HEALTH CARE PRIVATE LIMITED
2. | DATE OF INCORPORATION OF 05/10/2022
CORPORATE PERSON
3. | AUTHORITY UNDER WHICH Registrar of Companies, Delhi
CORPORATE PERSON IS
REGISTERED
4, | CORPORATE IDENTITY NUMBER/ | US15050L2012PTC243206
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON
5. | ADDRESS OF THE REGISTERED Registered Address:
OFFICE AND PRINCIPAL OFFICE 509, LAXMI DEEP BUILDING, LAXMI NAGAR DISTRICT
(IF ANY) OF CORPORATE PERSON CENTER, East Dethi, NEW DELH), Dethi, India, 110092
6. | LIQUIDATION COMMENCEMENT DATE | O7th October, 2024
OF CORPORATE PERSON
7. | NAME. ADDRESS AND EMAIL Mr. Gautam Maurya
ADDRESS AND THE REGSTRATION | Add: 81 Hemiunt Level-1 Opp. Nehnu Place, New Delh,
NUMBER OF THE LIQUIDATOR National Capital Territory of Delhi, 110048,
Reg. No. IBBY/IPA-OO1/IP-P.02811/2023-2024/14335
Emait lguidgtionmeo@gmallom |
8. | LAST DATE FOR SUBMISSION OF 05th November, 2024
CLAMS

Notice is hereby given that the MRC HEALTH CARE PRIVATE LIMITED has commenced
voluntary liquidation on MRC HEALTH CARE PRIVATE LIMITED.

The stakeholders of MRC HEALTH CARE PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 05th November, 2024, to the liquidator at the
address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

w.
Place: (Liquidator)

2 Branch Dffice : EQM of residential house|A)22.04.202
-Khubru, Sonepat measuring 83.11 sq. yds. i.e|B) The arrloq
(1) Sh. Mehrbaan (Borrower)|2.74 marla comprised in|Rs. 32,69,02

R/o 8, DIP Nagar Janta School, [Khewat no 151 min, Khata|{Two Lakh
Ward No. 10, Ganaur, Sonipat,|no 178, Rect. and Killa no|Twenty Seve|
Haryana, 131101 (2) Sh.|62//2/4 (5-4) situated within
Mehrban (Borrower) R/o Plot|the revenue estate of Garhi
No. 6336, Hari Nagar, Ganaur, |Keshri, Hari Nagar, Ganaur
Sonipat, Haryana 131101 (3)|inthe name of Sh. D)Syrnbolic!
Sh. Suvaib (Co-Borrower) R/o[Mehrbaan s/o Sh Rukamdin and Sh. Sul
8 , DIP Nagar, Janta School,

-mammjm-
& | Whereas, the authorized officer of Jana Small Finance Bank Limited (Formerly known

as Janalakshmi Financial Services Limited), under the Securitization And Reconstruction
of Financial Assets And Enforcement Of ity Interest Act, 2002 and in exercise of pow-
ers conferred under section 13 (2) read with rule 3 of the Security Interest (Enforcement)
Rules 2002 issued demand notices to the borrower(s)/ Co-borrowers(s) calling upon the
borrowers 1o repay the amount mentioned against the respective names together with
interest thereon at the applicable rates as mentioned in the said notices within 60 days
from the date of receipt of the said notices, along with future interest as applicable inciden-
1al expenses, costs, charges etc. incurred fill the date of payment and/or realisation.

registered in the office of sub registrar -
Ward No. 10, Ganaur, Sonipat, |of Al Hasen, North-22 eet Gall, South-Pla. 8] .. v | o g
|Haryana, 131101 (4) Sh. Suvaib (Co-Borrower) R/o Plot No. 6336 HariNag. | N . | Guarantor/ Mortgagor (in Rs.) as on Possession
3] Branch Office : Property House no 78,EWS|A)03.10.202 | 1 1) Mr. Satpal, 05.08.2024 Date:
Amar Bhawan Chawk, Panipat |, measuring area 65 sq|B) The am Slo. Miyan Singh | Rs.32,70,280- (Rupees | 10-10-2024
1. M/s Dinesh Creation through|yards situated at Old|Rs.40,69,02 3203942000054 2,‘;?";‘& e |,
its Proprietor Sh.Parveen|[Housing B o ar d|Lakh Sixty N Wio. N'lr.Satpal' ahd Eii;hlyomy) sy;“w,c
Pandey S/o Sh. Ashok|Colony,Panipat within the/OneRupees{ (Co-Applicant) as on 04.08.2024 | Possession
Pandey,Samsan Road,Prachin (limits of M.C.Panipat in the |only)as on 3; Description of Secured Asset: Property Detailed: All that piece and parcel of the
Shiv Mandir Street,Desh Rajiname Smt Shradha Pandey | minus recov immovable property bearing 1 Kitia House, Property No.HPMCW0400437,
Colony,Panipat Haryana-{W/o Ashok Pandey vide|C)01.02.202 Admeasuring 270 Sq.yards, Murabba No.68, Killa No.25 situated at Waka Maja
132103(2) Sh.Parveen pandey |sale deed no 2575 dated D) Symbolic. Govind Nagar Colony, Pehowa, Tehsil Pehowa, Dist. Kurukshetra, Owned by Mr.

Slo Sh.Ashok Pandey,House  (13.09.2005 registered with Sub Registrar

NO 78 ,0ld Housing Board Colony,Panipat,Haryana-132103(3)Smt.Shrat

Board Colony,Panipat,Haryana-132103 (4) SH.Ashok pandey S/o

Colony,Panipat,Haryana-132103.

TERMS AND CONDITIONS

The sale shall be subject to the Terms & Conditions prescribed in the j
I

further conditions:
1.The properties are being sold on “AS IS WHERE IS BASIS” and “AS
2. The particulars of Secured Assets specified inthe Schedule hereinabo
Officer, but the Authorised Officer shall not be answerable for any error, mi
3. The Sale will be done through e-auction platform provided at the Websit
4, For detailed term and conditions of the sale, please refer https://ebkray
STATUTORY 15 DAYS SALE NOTICE UNDER Rl
The borrower/guarantors are hereby notified to pay the sum as mentioned ab
date of e-auction, failing which the property will be auctioned/sold and balanc{

Date: 10.10.2024 Place: Panig

Satpal, S/o. Mr. Miyan Singh. Bounded by: East: Other's Plot, West: Gali, North:
| House of Anjrejo Devi, South: House of Balvinder.

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above have falled to repay the amounts due, notice is hereby given to the Borrowers
mentioned herein above in particular and to the Public in general that the authorized
officer of Jana Small Finance Bank Limited has taken possession of the properties/
secured assets described herein above in exercise of powers conferred on him under
section 13 (4) of the said Act read with Rule 8 of the said rules on the dates mentioned
above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein
above in particular and the Public in general are hereby cautioned not to deal with the
aforesaid properties/ Secured Assets and any dealings with the said mﬂ
Secured Assets will be subject to the charge of Jana Small Finance Bank I

Place: Kurukshetra Sd/- Authorised Officer

Date: 11.10.2024 For. Jana Small Finance Bank Limited

«JJJANA SMALL FINANCE BANK

scheduled commercial bank)
Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,

Challaghatta, Bangalore-560071. Branch Office: 16/12, 2nd Floor, W.E.A, Arya
Samaj Road, Karol Bagh, New Delhi-110005.
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* _HCL TECHNOLOGIES LIMITED

Corporate |dentity Number: L74140DL1991PLC046369
Registered Office: 806, Siddharth, 96, Nehru Place, New Delhi - 110 019
Corporate Office: Plot No. 3A, Sector 126, Noida-201 304, U.P., India
Telephone: +91 11 26436336; Website: www.hcltech.com
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Notice is hereby given that the following equity share certificates of face value of ¥ 2 each
. issued by the Company are stated to have been lost and the Company will proceed to cancel the
| lostshare certificates and in lieu thereof the shares shall be Issued in dematerialized form.

| Nameofthe |Name ofJoint| Folio |Certificate Distinctive No No. of

Shareholder |  Holder No. No. shares
SagarBharat | Nikhil Bharat | 0012615 286673 | 325492219-325492318 100

:..i Mehta Mehta 400181 | 1428249661- 1428250060 | 400

Any person(s) who hasfhave any claim(s) in respect of the said share certificate(s) should

 lodge such claim(s) with the Company o its Registrar & Share Transfer Agent, along with
* sufficient proof, within 10 days of publication of this notice, after which no claim(s) shall be

" entertained, and the Company will proceed to issue duplicate shares in dematerialized form.
& The public is hereby.wamed against purchasing or dealing in any way with the above share
© certificate(s). Any person dealing with the above share certificate(s) shall be doing so solely at
- his/her own risk as to costs and consequences and the Company shall not be responsible for it

. inanymannerwhatsoever.
© Our Registrar & Share Transfer Agent

Email Id: Investors@hclitech.com ., — mﬁ::rm
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. Link Intime India Private Limited

= (Unit: HCL Technologies Limited)

i C-101, 247 Park, L.B.S, Marg,

= Vikhroli (West), Mumbai, Maharashtra - 400 083
: E-mail: mthelpdesk@linkintime.co.in For HCL Technologies Limited
: ol i Manish Anand
: October 10, Company Secreta
Z; Place: Noida (U.P) 204 "
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( \$ —Lfc MUTUAL FUND
I
LIC Mutual Fund Asset Management Limited

(Investment Managers to LIC Mutual Fund)
CIN No: U67190MH1994PLC077858
Registered Office: Industrial Assurance Bldg. 4th Floor, Opp. Churchgate Station, Mumbai ~ 400
Tel.No.022-66016000 Toll Free No. 1800 258 5678 Fax No.022-66016191
Email: service_licmf@kfintech.com « Website: www.licmf.com

NOTICE No. 39 of 2024-2025

Hosting of Half Yearly Portfolio n LI und

NOTICE is hereby given that in accordance with Regulation 59A of SEBI (Mutual Funds) Regul
read with paragraph 5.1 of SEBI Master Circular for Mutual Funds dated 27" June 2024, the
statement of Schemes portfolio of LIC MF for the period ended 30th September 2024 has been h
website of LIC MF viz. www.licmf.com and on the website of Association of Mutual Funds in India
www.amfiindia.com.

Unitholders can submit a request for a physical copy or an electronic copy of the half yearly portfc
the following modes:

1) Toll free no: Contact us at 1800-258-5678 from 9.00 a.m. to 6.30 p.m., Monday to Saturday;
2) Email: Sending an email on service licmf@ kfintech.com from the registered email-id; or
3) Letter: Sending a written request to any of the Investor Service Centres of LIC MF nearest to tht
Investors/Unit holders are requested to take note of the same.

For LIC MUTUAL FUND ASSET MANAGEME
Date : 10" October 2024
Place: Mumbai Authoriz¢
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